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(b) the names of the Asian countries
which he thinks can use their good offices
to persuade China to stop developing
nuclear arms ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH)
(a) and (b) Answering questions by news-
men about the reported request by some
MPs to the Government to severe diplo-
matic relations with China, the Minister
of External Affairs had said that it would
be useful to maintain contacts with the
People’s Republic of China through
diplomatic channels. Replying to a
separate question he had said that we
should always hope that China would,
one day, change her present policies and
would cooperate with other Asian coun-
tries for peace and stop developing nuclear
arms which constituted a threat to peace.

Drrrat oy Inpian CanpipaTE IN ELECTION
or Junces to Worrp COURT AT THE
Hacue

g00. SHRI THILLAI = VILLALAN
Will the Miniser of EXTERNAL AF-
FAIRS be pleased tostate the circumstances
and reasons for the defeat of the Indian
candidate in the election of judges to the
World Court at the Hague ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI SURENDRA PAL SINGH) : The
General Assembly and the Security Council
held elections on 27th October, 1969 to fill
five vancacies that will occur in 1950 on
the International Court of Justice. The
Indian candidate lost to the candidate of
Dahomey by 62 votes to 69 in the General
Assembly, and by 6 votes to 9 in the
Security Council after six ballots.

The decision at the last moment of the
African Group of 41 States to vote for
the candiate of Dahomey on the ground
that Africa is under-represented in the
Court resulted in the loss to the Indian
candidate of the African vote which were
expected for him before the entry of the
African candidate. Also the rival Asian
candidate from Thailand reduced to some
extent the support expected for the Indian
from Asian coutries.

12 Noon

CALLING ATTENTION TO A MA-
TTER OF URGENT PUBLIC
IMPORTANCF
REPORTED FAILURE OF THR DEAL TO
surpLY WacGons To THE U.S.S.K.

SHRI A. G. KULKARNI (Maha-
ashtra) : Sir, I call the attention
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of the Minister of Foreign Trade to the
reported failure of the deal to supply
wagons to the U. S. S. R.

THE MINISTER OF FOREIGN-
TRADE (SHRI B. R. BHAGAT): Sir,
a Protocol was signed on 13-3-1968,
between the State Trading Corporation
and Machino-import of U.S.S.R., cavisag-
ing the supply of 54,000 wagons from
India to the U. S. S. R. built to Russian
specifications, during the period 1969-70
to 1975-76, starting with 2,000 wagons
in the first year and going upto 10,000
wagons per year from 1972-73.

The STC forwarded their commercial
offer to  Machino-import on  15-9-68.
Thereafter a  delegation  comprising
representatives of the STC and the manu-

facturers  visited Moscow during the
month of November/December, 1968
and had detailed discussions with their

Soviet counterparts. An agreement was
arrived at on the technical aspects of the
proposed transaction, but no agreement
could be reached on the price.

However, negotiations at various levels
continued, and eventually another
Soviet team arrived in New Delhi on

19-10-1969 to resume the commercial
talks with the STC and the wagon
builders.

The Soviet delegation indicated that they
would be prepared to contract for 26,000
wagons starting with 2,000 in 1971 and
going upto 9,000 in 1975, with prices
negotiated each year. However, no agree-
ment could be reached on the price and
the Soviet delegation has returned to
Moscow.

It is true that as at present there is an
impasse in the wagon negotiatinns. We
expect nevertheless that the Soviet Delcga-
tion will on its return to Moscow submit
its report to their Government. We will
await their further reaction in the
matter.

We are naturally disappointed that these
negotiations have not yet yielded a satis-
factory contract between STC  and
Machino-import, We are no doubt in-
terested in  this contract as a means of
maximising our exvort earnings. But it
would not he correct to say that in case
this contract fails to materialise, our wagon
building industry will be faced with unem-
ployment or lean order books. We hav,
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not Dbuilt up any extra capacity to
meet the Soviet order. The current
export orders indicate a reasonably bright
future for the wagon industry.

The prospects of our being able to com-
pete internationally in meeting the rolling
stock requirements of other couatries gives
us the hope that the installed capacity in
the wagon building industry will be well
utilised. As the Houseis aware many Asian,
African, Latinn American and East Euro-
pean countrics are expanding their rail
road capacities and the STC already has
export orders of about Rs. 15 crores for
the next two y=ars. We expect to be able
to augment, a the coming years, our
export earning . from this important and
cfficient indust-y.

SHRI A. (. KULKARNI: Sir, as
far as this dea' to supply wagons to Russia
is concerned, the original announcement
about this deal was made in the year 1966.
So, for the las! three years, the discussions
are going on.

SHRI B. R. BHAGAT : Not 1966.
SHRI A. (. KULKARNI: The an-

nouncement was made in Delhi in 1966,
Perhans if you want, I can show it from
my record.

SHRI B. R. BHAGAT: The protocol
was signed in  1968.

SHRI A. G. KULKARNT: The protocol
might have be«n discussed for another two
years: T am nnt concerned with that. The
announcemen’ was made in 1966.

SHRI B. R BHAGAT: It was signed
in January 1668; I want to correct it.

SHRY A. . KULKARNTI: So,
announcemen! was made in 1966,

SHRIB. R. BHAGAT: No, no.

SHRI A. ;. KULKARNI: Not the
protocol: T sa’d the announcement by the
Russian Prim* Minister was mad» in 1966
that they were going to purchase 54,000
wagons. But l:ave that aside. That is a
very n~gligible point.

the

SHRI LOKANATH MISRA (Otissa) :
That was a olitical announcement to
create a Russizin lobby here.

""SHRI'A. G. KULKARNI: I am going
to the most important point of it.
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MR. CHAIRMAN: Plcase put your
question,

SHRI A. G. KULKARNI: I am
putting it, Sir. In a Calling Attention
matter of such a serious nature, the Govern-
ment has to be putin the proper perspective.
Otherwise, they willnot under stand it and
we will not understand it. What I wanted
to say is that this is one of the classical
examples of amateurish diplomacy and
salesmanship, both, because right from
1966, the Ministers at the top of their
voices have been saying “This has been
done, that has been done, this has been
sold” and so on. This is not a salesman-
ship indulged in by a mature Government
like the Government of India or by a
mature country like India. g

MR: CHAIRMAN: Now, what is the
question ? There are other Members also
who want to put questions.

SHRI A. G. KULKARNI: I am
coming to the question. Unless that per-
pective is painted, the actual position
cannot be highlighted.

MR. CHATRMAN: No, Mr. Kulkarni,
if you take a long time in painting the
perspective, other Members will be denied
their right to put questions.

SHRI A. G. KULKARNT : 1 am sorry
Sir, I will take the minimum time. I shall
now gn to the more serious part of my
question. What I want to know is, the
specifications in this order are rigid be-
cause the temperatures and the tolerances
mentioned were “minus 42 to plus 40" and
some material has to be imported in this
connection. So, why has not the Govern-
ment of India, while negotiating this order
highlighted this point that there would be
some development expenditure to develop
this prototype? The Government of
India has not highlighted this point that
even the Russians have not got the prototype
and they are asking for some material
which is not available here. Sir. in this
connection, I want to know whether this
hitch or difficulty arose on two grounds—
one i3 the element of subsidy and the other
ground is the political ground. I want to
know from the Government what was the
exact price offered by the Russians or the
Machino-import to the Indian manufac-
turers or the S. T. C., as the price has
been worked out at Ra. 1.16,000. And here
is Government of India’s amateurism in

' their export policy . . .
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MR. CHAIRMAN: Mr. Kulkarni,
thia is not a discussion, please. You put the
questions for clarification and get the
answsrs. Other hon. Membsrs also want
to put questions. Otherwise, the whole
day will be taken up.

SHRI A. G. KULKARNI: A_gzin I
submit, Sir, that I am prefacing my
question with acertain . .

(Interruptions)

MR. CHAIRMAN: I think the hon.
Members are right; they are entitled
to say tnat they snou dalso have a chaacs
of putting questions.

SHRI A. G. KULKARNI: If all these
people sit silent and allow me to speak,
I will finish in 5 minutes.

MR. GHAIRMAN: Please finishy

SHRI A. G. KULKARNI: They are
encouraging me to reply to them.

MR. CHAIRMAN: But thatis not the
procedure for Calling Attention.

SHRI A. G. KULKARNI: Okay, Sir.
I want to know whether the element of
subsidy, whichis20 per cent as announced
has created the hitch in the deal with
Russia and, if so, whether henceforward
the Governmeat in its export policy will not
at all disclose the clement of subsidy,
because it has become an open secret to
all the fo-eign buyers—Russia, the UK.
and the U.S.A. And thatis whyin Japan
they have got a policy . . .

MR. GHAIRMAN: You havc to put the
qQuestion.

SHRI A. G. KULKARNI: So, the
question is, the Government of India
should follow Japan in giving indirect
subsidies and not announce subaidies in
this way. Secondly. I want to Lknow
whether the Russian Government is utilis-
ing this deal to presssurise our Govern-
ment for the purchase of aircraft from them.
This  has been widely reported in the
Press. Sir, a committee of the Govern-
ment of India appointed by the Civil
Aviation Ministry has found that the
TU-134 aircraft is not suitable for this
country. I want to know categorically
from the Government whether they will
not at any cost budge in its policy to give
preference to them in the matter of aircraft
because of their pressure in the matter

[RAJYA SABHA]
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of purchase of these wagons. Sir, my last
point 13 though the Government says that
there is no write-off of the order and that
1tis not going to create unemployment, the
employm=nt situation in West Bengal is
very delicate. For the wagon-builders who
have got orders, this would have given
more opportunities of employment. I want
to know from the Government whether it
will take a serious view of this employ-
ment potential and sell its wagons te

other countries instead of hankering after
Russia.

SHRI B. R. BHAGAT: Sir, the honour~
able Member has misunderstood the whole
thing by confusing the dates. I tried te
correct him that it is January, 1968, not
January, 1966. I think many of the mis-
understandings from which he suffered
have arise from this confusion.

SHRI LOKANATH MISRA: No, not
the decision. The political announcement
was made in 1966.

SHRI B. R. BHAGAT: I
January, 1968.

SHRI LOKANATH MISRA: No, there
was a political announcement . . .

say it is

SHRI B. R. BHAGAT: Why are you
Jjumping up ?

SHRI LOKNATH A, MISRA : Mr,

Chairman, Sir, he is misleading the
House.

MR. CHAIRMAN: Please let him
clarify.

SHRI B. R. BHAGAT: If I mislead
the House, I will pay the penaliy. I have
to correct the statement made by him. I
say the anouncement was made for the first
time in January, 1968, not January, 1666,
and there has not been any undue delay.
It is a very big order. Hundreds of crores
of rupees over a period of ten years are
involved. Therefore, protracted negotia~
tions are very necessary. As I have explained
there is no difficulty because we have
orders from many other countries. As I
have said, Rs. 15 crores worth of orders
are coming. We will get orders from other
countries. So, the question of meeting the
unutilized capacity in the country is
always there before us and we are trying
to diversify our exports. We will take
care of that. As regards the question of
subsidy, we do not give any subsidy. I
want to correct it. We do not give any
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subsidy on any export. It is the export
assistance to nject certain drawbacks and
difficulties. W do not give any subsidy.
There i5 a wor'd of difference. I want the
House to take it from me. Let us give
up the idea ¢ subsidy.  Compensatory
assistance will certainly be provided in
order that the nxport takes place. We take
the wagon ind 1stry asa whole. Itdoes not
go on coatra t to contract basis. It goes
on the indust'y as a whole on the basis
of any special difficultie. that it may be
facing. And in this the question of subsidy
or any other taing was never in dispute.
That 1; oar own in'ernal matter. That is
not a quaestion of aispute.

SHRI A. (., KULKARNI: Sir,. ..
MR. CHAIRMAN: Mr. Kulkarni,
pleasesitdown Lethim finish the answer.

Has the Ministr finished his answer ?
SHRI B. R BHAGAT: Yes, Sir.

SHRI A. G. KULKARNI: Sir, the
‘Government is giving them an incentive. ..

SHRI M. V. KAUL (Nominated)
What s the inc sative ?

SHRI C. D. PANDE (Uttar Pradesh) :
Sir, the honurable Minister has made an
assertion, hay made a great point, by
sayiny that the Protocol was signed Janu-
ary, 1958. But it iscommon knowledge,
everybody kuows, that the idea was
mooted by th« Russian Prime Minister
three years ayo and there was a great
controversy. liven when Mr. Patil said
something tha! this was not feasible, the
people said, “Mr. Patil, you are a reac-
tionary.”” Tha! was in 1966. Therefore,
do not go by t.ie date of Protocol..,

MR. CHATRMAN: What is the ques-
tion? Come to 'hat.

SHRT C. D PANDE: Sir, this is the
background of the question. Now the ques-
tion is whether the Government will make
a fresh thinking, a fresh assessment, of the
utility of the so-called rupee area. The
rupee exchang is a fraud on this country.
There are the East-European countries
including Russia . .

MR. CH.\IRMAN
question ? Put your question.

What is the

SHRI C. D. PANDE:. . .which are
purchasing suc i things which can be passed
on to other co ntries with profit. They are

b Ot ey
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purchasing things cheap here. And what
after all is the rupee exchange ? The
rupee exchange is nothing but a barter in
international trade. Even the dollar
exchange is a barter. Therefore, the whole
question of trade and good relations with
Russia should be re-examined.

As far as the order of the wagons is
concerned, may I know from the hono-
urable Minister what price was paid by
South Korea? South Korea is the only
country which has so far placed the highest
order for wagons. The order has been for
over 1,000 wagons. Now I want to know
whether the same price is being offered by
Russia or whether Russia is asking for
less, Will the Minister also assure
the House that in no case will this strang-
ling character of Russia to purchase 26,000
wagons induce us to purchase their out-
moded third class aeroplanes ?

SHRI B. R. BHAGAT: The honourable
member speaks of the common knowledge
about 1966. It may be his special knowledge,
it is not common knowledge because the
deal was not there before January, 1968. ..

SHRI C. D. PANDE: I will challenge
it,

MR. CHAIRMAN: Please let him
finish.

SHRI B. R. BHAGAT: Sir, here in a
purley commercial matter, the honourable
Member has introduced a political bias,
I am not going to answer all that poitical
bias. I want to maintain that whatever
trading arrangement we have with anyg
country, whether it is the rupee area or
it is the hard currency area or S}())uth Korea
or anywhere, it i3 absolutely based on our
commercial interests, on the basis whether
itis advantageous to our national economy
or not. It applies to all. Therefore, 1o say
that one arrangement is fraud and another
is something else, is not a commercial
judgment. It is a bias which the honourable
Member has shown.

SHRI A. G. KULKARNI: Sir, on a
point of order. My point of order is the last
two speakers have been asking very speci-
fically what price has been offered by
Russia. The Minister is not at all replying
to that. Does he not want us to remain
here ? We will walk out if he is not goiing
to reply to our specific question. What is
he going tosay on this ?
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SHRI B. R. BHAGAT: Most of the |
ques*ions of the honourable Members were
not specific . |,

MR. CHAIRMAN: Now there is a
specific question.

SHRTI A. G. KULKARNI: He must
reply to that.

MR. CHAIRMAN: The
Minister may consider

honourable
this specific

[RAJYA SABHA]

question.

SHRI B.R.BHAGAT: If honourable

Members ask straightforward  questions ’

1 c¢an do it. If they go on with long
things, they should expect a long reply.
Let me clear the position. The wagons
required for South Korea or any other
place are of four wheels, but Russia
wanted an entirely different type of wagons.
These cannot be connected. But if the

honourable Member wants to know the
price paid by South Korea . . |

(Interruptions)

SHRIMATI YASHODA REDDY
(Andh-a Pradesh) : On a point of order.
The honourable Member has asked a
specific question. . ,

SHRIB.R.BHAGAT:1 am answering
that.

SHRIMATI YASHODA  REDDY:
Wi vy assure us that whatever you are
doin~ 11 this regard will not be political,
but chnlute'y commercial 2nd for the good
of the country? Answer the question.

SYRIB.R.BHAGAT: 1 am answering
that.

MR. CHAIRMAN: I have already put
that question to him. There is no point of
erder jn this.

SFRI A. G. KULKARNI: Sir, I
have heen asking that question from the
very beginning and he is avoiding it.

MR. CHAIRMAN: Mr.
pleate it down.

SHRI B. R. BHAGAT: For an agree-
ment of 1,050 the total price paid was
8 crores, | .

SHRI A. G. KULKARNI: What about
the offer of Russia ? I asked about the
price of wagons for Russia. Mr. Chairman,
Sir, you please ask him to place before us
what Russia has offered. I am asking
this question from the beginning.

Kulkarni,
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MR. CHAIRMAN: You say whatever
you want to.

SHRI B. R. BHAGAT: Yes, Sir. As
for the price offered by the Soviet Union...

SHRIMATI YASHODA REDDY: It
is the least.

SHRI B. R. BHAGAT:, . .itis our pra-
ctice that we do not disclose the price till
we sign the agreement and it is not in the
national interest. Take any deal, private
or public, of any country . ..

SHRI A. G. KULKARNI : What is the
national interest ?

SHRI B. R. BHAGAT: While negotiat-
ing any deal, they do not boradcast the
price. It is not in the national interest,
That is why I am not announcing it.

SHRI LOKANTH MISRA: Sir, on
a point of order. ThejMinister, according
to the Rules of the House, can only take
protection under one pretext, thatis, in
the national interest. But here he does
not take that. He has said that it is not in
accordance with our practice, We do not
want the exact price, , . (Interruptions) We
do not want the exact price from him.
What the House demanded to know was. . .

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL): The House
never demanded.

SHRILOKANATH MISRA: Tam part
of the House. If Mr. Gujral is sitting
here with closed eyes and feels safe in his
Government.I only bless him. Mr. Kulkarni
is a part of his Party, A senior Minister
of State praclaims on the floor of the House
that the House does not demarnd it. I do
not know what is his definition of the
*House’ . The point is that there is almost
a semi-unanimous demand in the House
whether the price compares favourably
with the price that was paid by South
Korea. whether it is less or more; that
must be disclosed.

SHRI B. R. BHAGAT: Sir, his
question is different. He now asks whether
the price is favourable as compared with
other prices.

MR. CHAIRMAN

: You clarify the
position.
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SHRT B. R. BHAGAT: As I said, the
specifications of 'he wagons were entirely
different, by the Soviet Union and other
countries. Therclore naturally the prices
cannot be compiired. I can only say that
whatever price vas offered by us in the
negotiations was an economic price and
a correct price 'a  our interests. I am
not concerned with any other prices.

SHRT M. N. KAUL: Sir, on a point
of order. The hon. Minister is quite
correct when he says that the prices that
are being negotiated in  commercial
transactions bv (ne side or the other are
not disclosed. But certainly the House is
entitled to know 'vhat is the percentage or
the margin of difference.

SHRI B. R. BIHAGAT: The difference
is quite large, I ¢ \n say that (Interruptions).

SHRIN. SRIFAMA REDDY(Mysore):
Sir, I would like to ask the hon. Minister
through you whether T am rightin taking
that this wagon di-al which hes been adver-
tised for the last ;§ or 4 years as coming to
the help of our ¢ngineering industry in a
very big way and saving us from recession
has been given u) for good. Am I correct
in that? That is r umber one. Secondly, the
papers have alrea ly reported that we have
insisted on the jrice of Rs. 1 lakh but the
Russian Government is prepared to pay
only Rs. 50,000. May I know whether
this report is cowrect or not? Thirdly, I
would like to know whether this deal was
in any way connected with the purchase
of TU-154 plarzs which are outdated.
I want answers t these three things.

SHRI B. R. BI{AGAT: Sir, I will not
comment on the srice that has been men-
tioned in the priss because it is another
way of giving it As I said, we have
already built up ¢ <port orders and our field
is diversified anc our industry is in a
position  to meer the expanding export
demand. So the danger to the industry is
mnot there and the unutilised capacity can
he utilised, Then there was no connection
between the wagon deal and the planes
at any time.

SHRI M. S. GURUPADASWAMY
(Mysors): Sir, I am sure that this wagon
deal wou'd have nieant a significant stride
in the expansior of our trade with the
Soviet Union. (Inierruption) I want trade
with all the corntries of the world, so
far as I am con:erned, I do not make a
distinction. The Minister just now said
that we have rcached an impasse. May 1
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take it that this impasse is not an cternal
impasse or there is any scope for further
negotiation with the Soviet Union? As
1 understand, the price is linked with the
specifications given by the purchasing
party; they are not divorced from each
other. Therefore, I assume that in all
such negotiations efforts have to be made
by Government in respect of the price
according to specifications and there is
link between the price and other matters.
But I do maintain that there is a link...

MR. CHAIRMAN: Mr. Gurupada-
swamy, he has said that there is no link.
You please put your question.

SHRI M. S. GURUPADASWAMY: I
am making out my case, Sir; I hope you
will bear with me for a while. There isa
link, After all a protocal has been signed; it
is a normal practice and specifications have
been suggested by the Soviet authorities.
A certain assumption has got to be made
in respect of the price factor. I take it that
all these things have been goneinto as a
preliminary exercise. Now we have been told
that there has been a breakdown in the
negotiations, at leact a temporary break-
down. As the Minister has put it, there is
great disparity between the prices quoted
by both the parties. I understand there is
a report recenty that since the negotia-
fions have failed on the commercial plane,
the Government of India or the Soviet
authorities are trying to take it up at the
political level. This is just importing politics
throush a wagon deal. But I might
submit that this is a very dangerous p-actice
to follow. Therefore T want to be assured
by the Minister whether itisa fact..,

MR. CHAIRMAN: That is all right.
Please put a question.

SHRI M. S. GURUPADASWAMY : It
is a very important matter, Sir. T am
not asking questions unnecessarily. There-
fore T would like to know from the hon.
Minister whether there is such a danger of
importing politics through the wagon deal.

SHRI B. R. BHAGAT: I  can only
request tke hon. Member not to believe
newspaper reports or other rumouts. As
I said, there has never been any politics.
If there is any politics, itis [rom the inter-
ested quacters. Thisis merely a commercial
deal and it will be finalised only if it is in
our national interests.
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SHRI K. S. CHAVDA (Gujarat): Sir,
the main gQuestion is regarding the price.
T will put a straight question to the hon.
Minister, Will the hon. Muaister of Foreign
Trads assure this hon. House that the Gov-
ernment of India will not enter into the
contract with Russia il the prices offered
by Russia are not economical? Secondly,
how many Russian declegations came to
India and how many more are likely to
come? How many Indian delegations were
sent by the Government of India and how
many mor€ are expacted to be sent for the
export of these 54,000 wagons? Also, how
much time was taken and is likely to
be taken to enter into tnis contract?
Then how much expenditure was incurred
for that up till now ?

SHRI B. R. BHAGAT: Sir, he has
asked four questions. He wants an
assurance that we will not give an unecono-
mic price to the Sovict Union. I think the
record and the protracted negotiations with
the delegations going there or their delega-
tions coming here will show that we are do-
ing nothing but entering into a commercial
deal. The price that we have offered is an
economic price and we will accept only
an economic price. What more does he
want? Then he asks: What is the expendi-
ture? Sir, the STC is negotiating this
commercial deal and I am not in a position
to give the information bout the actual
expenditure they have incurred on this
particular thing. It is rather difficult to
isolate this [rcom other items of exp=nditure
{Interruptions) About the number of delega-
tions that will be going (rom here or that
will be coming here [rom there, how can
I say ahout the future ? If there is any
necessity, a delegation might go or come;
but there may not be any necessity also,

_SHRI K. S. CHAVDA : How much
time is he likely to take to enter into the
contract with Russia for these wagons?

i! mean, how much time was taken so
ar ?

SHRI B. R. BHAGAT : As1 said, if
you can count the number of months
from January, 1968, up to this day, you
can have it. I have to count it also now.

SHRI M. K. MOHTA : May I know
from the hon. Minister whether the Gov-
ernment of India would insist on the
Russian  Government that the Russian
Government may invite global tenders?
In that case we may have a chance of giving
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our own tender along with the competi-
tors from all over the world and of convin-
cing them that our prices will not be out
of line with  world prices. Secondly,
is it a fact that this is an absolutely new
type ol wagon which has not been manu-
factured even in  Russia and that the
Russians want us to develop something new
without even paying the development costs?
Is it a fact or not?

SHRI B. R. BHAGAT : The hon.
Member is right when he says that so far
there has been no such offer from any
other country. This is a very special type
of wagon and I would like the house to
appreciate this. His information is correct;
no other country has come forward. 1
would not venture to advise the Russian
Government in the matter of their commer-
cial practices, but if they go in for global
tenders, certainly we will see that we
participate in it

SHRI LOKANATH MISRA: The
hon. Minister said that the protocol which
was signed in 1968 did not materialise.
May [ know, Sir, whether this is the only
protocol which was signed by the Govern-
ment of India and the Russian Govern-
ment but was not honoured, or are there
any other specimens of ths type—number
one—and number two, may I know, Sir,
whether the Governnent of India has given
sufficient thought to the matter of giving
assistance even to exports to countries which
earn only Indian rupzes and not foreign
exchange? I can understand their subsi-
dising or giving assistance in the maltter
of exports to couatries to earn hard forcign
exchygngs, butin the case of countries,
which only give you back or pay money
in your own currency, or trade on the
basis of the barter which is imposed on you,
what is the particular significance of giving
special assistance in such export trade?

SHRI B. R. BHAGAT : It seems the
hon. Member is questioning the varacity
of our rupee trade arrangements. This
has been going on since it was entered
into and it is a fact that this has provided
for the opening up of our exports to an
enormous extent. The House should
appreciate that in the matter of free market
economy, which the hon. Member is very
fond of, whereas with the free trade coun-
tries we have had trade deficits to our
disadvantage with the free trade countries,
there is at least a balance of trade with these
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other countries. ‘o we should not pick out
one aspect here unnecessarily,

| Interruptions) -

Let him hear ' he answer I do not want
to be interrupted If the hon. Member does
not appreciate tl € economic significance
of what I am ‘:aying, I cannot help it.
I am saying, Sr, that the arrangements
with the free market economies or with
the rupee trade ureas have their own ad-
vantages and di.advantages. Therefore,
Sir, to pick out one and say that this is
bad and that is all right is not fair. If we
have oanly been dependent upon free
market economie:, our trade deficit would
have been gapirg still, and the hon.
Member would (ome up again and say,
“Beg money froin outside.”” So we do
mot want to depend on  any one country
or a set of coun ries. We are aiming at
self-reliance in  rlays to come. We are
diversifying our trade with all countries
so that we achieve a viable conomy and
there is at least » balance in our external
trade. Itis a factor which is in our favour
to trade with the other countries.

SHRI LOKANATH MISRA : My point
was that your e ports are going to earn
only Indian rupees and not any foreign
currency, also h:rd currency. If they only
want to throw them away, then they
can throw them away at throwaway prices
in any country and dump them there.

SHRI M. N. KAUL: They are not
doing it.

SHRI LOKAMNATH MISRA: They
are doing it. That is what they are doing.
But what I want:d to know was this. If
they are going tc earn foreign exchange,
which we so mucli need, then there is some
justification for riving export assistance.
But to countries, which give us only Indian
money, what is the special significance
of giving assistanci*? That was my question
and if he does rot understand my ques-
tion, he is naturally incapable of giving
a proper reply on the floor of the House.

SHRI B. R. BJJAGAT : It is wrong to
say that we are :ending our goods out to
to these Rupee pament areas at throwaway
prices. Time and again it has been said
in the House th: t the terms of trade with
these areas are 1wurely commercial and
eccnomic, There is nothing like throw
away prices. Right from the day now it is-
a decade we bega1  to trade with the socia-
list countries the cbjection is being raised.

g
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The objection was raised ten years ago
and the same objection is raised today
and I am quite sure that in the next
year, in 1970, this same objection will
be raised.

SHRI LOKANATH MISRA: Well
truth is truth and it has to be repeated,
or people indulging in falsehood.

SHRI CHITTA BASU (West Bengal) :
May I know, Sir, from the hon. Minister
whether it is not a fact that orders were
placed with the wagon builders in West
Bengal in anticipation of the finalisation
of this deal and subsequently certain orders
have been cancelled ? If it is so, what steps
Government propose to take so that the
wagon-building industry in West Bengal
is not starved of orders?

SHRI B. R. BHAGAT : Sir, the five
suppliers were all the time involved in the
negotiations. There were no orders placed
for this particular deal which have been
cancelled.

SHRI CHITTA BASU: I have asked
another question whether they are being
starved of some orders.

| MR. CHAIRMAN: Mr. Banka Behary
as.

SHRI CHITTA BASU: Sir, he has
not answered fully. He was still answering
but he was stopped.

SHRI B. R. BHAGAT : As for the
orders, I have said that we have orders
worth Rs. 15 crore s and this order is distri-
buted to all the wagon builders and it is
not a question of any particular concern
starving.

SHRIBANKA BEHARY DAS (Orissa):
Sir, the Minister is correct when he says
that politics should not be brought into
commerce. I entirely agree with him
but is it not a fact that both the wagon
deal with the Soviet Union and the
aircraft deal with America or Soviet
Union are not being finalised and that gives
ample scope for everybody to think that
there is political link-up in it. If they had
finalised one at least, we could have under-
stood. Now it has been said by the press in
the country that the Russians are offering
a little more than Rs. 50,000 while the
actual cost of production is above one
core of rupeces. Even if they are not pre.
pared to give a figure just now would they
deny that there is this mrgin of about 100
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per cent between the cost of production
end the price offered by the Soviet
Union aud say that this is far from the
truth ? l'ne moment he gave the figures
in respect of South Korea he gave an
indicat:on that this is the figure though it is
of a dicrent type. Is it the proposition of
the Government that only in  the case of
deals waich have been finalised they
will divuige the rates and in tue case of
deals which are under negotiation toey
will not divulge the rates? May 1 also
know if it is not a fact that the representa-
tives of the Heavy Eagincering Corpora-
tion, which is a public sector undertaking,
were called to Delhi and they were asked
to denlly their production? They were
pressacised I know, Docause the officers
connected with production in the Heavy
Engincering Corporation has told me that
they were pressurised to lower the price
only to suit the interest of the Soviet Union
and this was when the Heavy Engineering
Corporation is already in difficulties and
they will be in further difficulties if this
was done. I want to know whether this
is a fact or not.

SHRI B. R. BHAGAT : There is no
question  of pressurisation and we will
not accept any pressures.

SHRI BANKA BEHARY DAS: It is
not that I am asking. My question was
about your pressurising the . . .

SHRI B. R. BHAGAT : Kindly hear
the answer. Even ifthe Heavy Engineering
Corporation were asked, well, they
arc an institution and we can ask the
advice of any organisation, particularly
of an organisation which is directly in
the public sector. So the question of
pressurisation  is mnot there. Similarly,
there is no relation between the non-
purchase of aircraft and the wagon deal
not going through. It is for entirely difierent
reasons. The hon. House knows that there
has been delay in the purchase of the
aircraft. Offers from not only this side but
from that side also have come in. Technical
examination is going on; detailed evalua-
tion is proceeding. And whenever a proper
proposal comes up a decision would be
taken. So to say that the two are linked
is absolutely incorrect. The two are not
linked at all.

What was the third point? I forget just
now.

SHRI BANKA BEHARY DAS: That
was about the price published in the press.

Are you going to say that that is completely
wrong ?

TRAJYA SABHA]
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SHRI B. R. BHAGAT: I have said

that the difference between the price we
have offered and the price they have offered
is large and if we accepted that price it
will mean quite a heavy loss to us.

MR. CHAIRMAN: Mr. Godey Mura-
hari and that will be the last. iVe have
had enough.

DR. BHAI MAHAVIR (Dclhi): You
assured me, Sir, that I will be given a
chance.

SHRI GODEY MURHARI { Uttar
Pradash) : I would like 10 kaow 1702 the
Government tiae number of cuuatries te
which the Guvermnent is supplying wagons
and tacir names aad also whether Lic prices
that tacy are oduering us are cowmparable
to the prices that are being offered by the
Soviet Union considering the fact that the
type of wagons the Soviet Union wants
is completely different from the wagons
probably that we are supplying to other
countries. I would like to know the com-
parable prices and also the countries to
which we are already supplying and also
the countries to which we are likely to
supply.

SHRI B. R. BHAGAT: We have so
far supplied to Hungary, Ceylon and
South Korea. The offers which we have
accepted are from  Burma, Poland,
Hungary again, Sudan and Iran. Al-
though I can give the total value and the
number I would like to say that the price
in each case is commercial price which
has been determined by us, negotiated
and agreed to. These two cases are not
comparable because it is just like a donkey
and a horse. You cannot compare the two.

SHRIMATI YASHODA REDDY: Mr.
Chairman, Sir, you said you will give
me a chance.

MR. CHAIRMAN: No more. We have
had enough. Papers to be laid on the
Table.

DR. BHAI MAHAVIR: You said you
will call me after him. None from our
side has been permitted.

| srgelt s grzw (fagm) o

JgcAT gred, 91 el fRf ol &
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(At this stage, Shri 3.R. Bhagat left the House)

DR. BHAI M \HAVIR: I would like
to know just two cr three things.

AN HON. MEMBER : But the Minister
has gone away.

MR. CHAIRMAN : Let us stop it here

DR. BHAI MAHAVIR: When you
have permitted e, how is it that the
Minister is not heve ?

(Interruptions)

MR. CHAIRMAN: We are taking such
along time over thisthat. . .

DR. BHAI MAHAVIR: But the ques-
tion is, when the Chair has permitted me,
how can the Minister go away ?

(At this stage, Shri B. R, Bhagat came back)

SHRI AKBAE. ALI KHAN (Andhra
Pradesh) : You 1ad called for papers to
be laid on the T:ble.

MR. CHAIRMAN: Yes, I had called
for papers to be laid; thatis why he left.
Now, let us get along with the business.

( Interruptions)

DR. BHAI MAHAVIR: Are you with-
drawing the permission thatyou gave me ?

——p—

REFERENCE TO) DEMONSTRATIONS
INSIDE THE COURT

SHRIMATI ""ASHODA REDDY
(Andhra Pradesh' : Sir, I would like to
draw your atteniion to what was don
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yesterday at the court. Sir, the courts are
temples of justice in the couniry. You
are a great luminary and you know what
will happen if the temples of justice are
wnterfered with in this way. 1 appeal to
the Prime Minister that this sort of
thing should not be done. I say democracy
is not safe in the country. If even the courts
are interfered with, it is a matter of great
shame. (Interruptions). There were de-
monstrations held yesterday inside the
court and it is very. ..

MR. CHAIRMAN: Ihave not allowed
you to mention this matter.

SHRI K. S. CHAVDA (Gujarat) :
But thisis a very serious matter.

MR. CHAIRMAN: No, no. So far
as the QCalling Attention 1is concerned I
think we have finished. But if the House
desires, we can have twomore questions
by those two Members and nothing more.

——
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REPORTED EAILURE OF THE DEAL TO
SUPPLY WAGONS TO THE
U. S. S, R,—contd,
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